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THE BUDGET (GENERAL), 1991-92—
Contd.

SHRI TINDIVANAM G. VENKATRA-
MAN (Tamil Nadu): Madam Deputy
Chairman, the Budget presented by the hon.
Finance Minister literally hits below the belt
of the poor and the middle class people in
various aspects of their life. The Finance
Minister has stressed the dismal economic
condition prevailing in our country and the
correction that has to be made at once.

[(The Vice-Chairman, SHRI BHASKAR
ANNAJI MASODKAR) in the Chair]

Sir, the action that the Finance Minister has
taken in the Budget pioposals by hiking the
prices of petroleum products like motor spirit,
domestic LPG and aviation fuel by 20 per cent
will add fuel to the fire of inflation. This
above increase will have its impact in the rise
of transport cost, and as a result of which the
articles of daily use required by all classes of
citizens will further have a, heavy rise. The
commitment of the Congress Party that the
soaring price rise will be contained in 100
days has become a flop in this Budget. The
Railway freight as well as the fares that were
hiked in the Railway Budget will also increase
the cost of transporting goods and materials
which include food materials as well. This
will certainly reflect on the price line which
will be an additional burden to the common
man. Of course, kerosene is not taxed further
and thereby the-Minister has exhibited his
mercy to the poor man. About unearthing
black money none of the 21 schemes to
unearth black money has given the desired
result. Yet, a new scheme has been announced
whereby the Government has given a last
chance to tax-evaders to redeem themselves.
Although no Bill has been introduced in this
connection, the proposal seems to be that on
or before 30th November, a person will have
to deposit his undeclared income with the
National Housing Board which will use 40 per
cent of such a deposit to create a housing
fund, leaving the balance to be withdrawn by
the depositor according to the scheme to be
prepared. There will be no question regarding
the source of income from these
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entrants, and the amount will be the
depositor's white money. So, the Government
is canvassing to persons to get their black
money chnaged into white money through this
scheme in the Budget, It is doubful even at the
outset whether this scheme will be a
successful one and yield better results. A
person who is not a dishonest tax payee may
feel it advantageous to make a deposit
whenever his current income is of such an
order as to attract the maximum marginal rate.
The rate of 40 per cent being much lower than
the present 57.5 per cent, the maximum
maginal rate, he may feel induced to come
under the proposed scheme and pay a lesser
amount of tax. Sir, a similar scheme
introduced in 1973 was not found to be
effective. Section 2/3 A of the Income-tax Act
enables an assessee to approach the
Commissioner of Income-tax and relieve him
from penal consequences when he declares
his full income and co-operates with the
Department. But this approach can be made
only once. It is proposed to give such a person
one extra chance.

Sir, one substantial change in the direct
taxes has been the incease of the corporate
tax from the erstwhile 40 per cent and 45 per
cent to 50 per cent respectively. Together
with the surcharge, the
total revenue will be 51.75 1.00 P.M.  per
cent and 57.5 per centrespectively. A large
part of the increased direct tax revenue of
Rs. 2139 crores would come from this in-
crease. From the recent publications of the
unaudited results of a large number of
companies it is found that generally the
corporate sector has been showing substan-
tial increase in profits. It is felt that the
corpoarte sector will not be badly hurt by the
extra tax, and further, that to check inflation
increased taxation is one of the classical
remedial methods.

For the non-corporate tax-payer, con-
tinuation of the existing rates should be
welcome. In fact, there was an apprehension
that there would be an increase in rates in
their cases too.

I may submit that some of the proposals in
the budget indicate tbe Government had
completely surrendered to the
International Monetary Fund and  the
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multinationals. This budget is bound to affect all
sections of poor classes as also farmers by and large.
The withdrawal of subsidy on fertilizers is a retrogale
step, I should say, in the realm of Indian agriculture.
This reversal of policy will, to a great extent, affect
agricultual production. Now the House has witnessed
all the fretilizers have gone underground and are sold at
a very high rates. The farmers' interests are at stake.
They are not able to get fertilizers in this agricultural
production season. 1 hope the Finance Minister will
look into it and proper steps will be taken to withdraw
the reversal order of taking away this subsidy.

The call for multinationals investment and the
proposals found in this budget will in all probability
cripple public sector, adversely affect small scale
units, leading to unemployment which is already
looming large in the Indian economy.

On account of the increase in the cost of fertilizers
because of withdrawal of subsidies, the farmers will be
hard hit in their production. The cost of food items
should and must inevitably go up.

The Finance Minister himself said that the Budget
will cause inflation for the next three years. The
budget proposals have failed to fulfil the election
manifesto.

The Congress (I) manifesto had assured that the
prices of petroleum products which were hiked in
October last year, would be rolled back to the pre-Gulf
crisis level. Though he raised the prices of petrol,
liquified petroleum gas (LPG) and aviation turbine fuel
(ATF) by 20 per cent and other petroleum products by
10 percent, the prices of diesel and kerosene for
domestic consumers were reduced by 10 per cent. It
means 50 per cent roll back in relation to the increase
in the prices that came into effect on 15 th October,
1990.

By reducing non-Plan expenditure by 10 per cent
the Government, the Finance Minister said, has
fulfilled one important promise. In reality, however,
this is not really so since the manifesto clearly said
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that non-Plan expenditure, including interest
payments, will be brought down by 10 per cent. Thus,
if interest payments are taken into account along with
the outlay for our areas of non-Plan spending, the
expenditure has not been reduced by 10 per cent but
only by about 5 per cent.

The Finance Minister made a reference to areas of
special emphasis which were identified by the
Congress (I) manifesto for your strategy
development". These areas, according to the Finance
Minister are substantial augmentation of employment
programmes, construction of dwelling units for the
weaker sections and expansion of irrigation facilities.
The Finance Minister is confident that the above
startegy will channel investment into rural areas and
particularly for the benefit of the poor.

However, the budgetary support to the rural
development of Rs. 3508 crores as against last year's
allocation of Rs. 296' crores would mean a substantial
climb-down, implying that the Government does not
have adequate funds to cater to its areas of special
emphasis. Further, of his outlay, the Finance Minister
has allocated Rs. 2100 crores to employment pro-
grammes which will provide nearly 900 million
mandays of employment.

The Governmeut should mobilise savings through
giving tax exemptions to bank deposits. This would
mop up a lot of the floating liquidity, both black and
white, and thus curb inflation. High tariffs and
quantitative restrictions on imports can only be
neutralised subject to domestic industry being given
time to become competitive in the world. Focus in the
Budget to promote and increase both domestic and
external trade is the surest way to provide additional
employment to our poor and needy people. Incentive
and profits of export trade must increased in the
Budget. Unless exports become a strong driving force
within reasonable time, economic grawth does not take
place. The Budget of 1991-92 has not only to effect a
steep reduction in fiscal deficit and set pace for
structural reforms but also provide incentives for
foreign and NRI in-
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vestment with due safeguards built into the
policy framework. The economic outlook,
however, is far from rosy. The behaviour of
monsoon, erratic so far. may not help to bring
down inflation in the near future, and (he
import curbs in the wake of foreign exchange
crisis has already led to a downturn in
industrial production which suffered a
setback in (he later half of 1990-91. With (he
slowing down of performance in
infrastructural sectors, especially oil and
electricity, higher lending rates and a general
credit squeeze as part of demand
managemnet, would also tend to slow down
economic growth in  1991-92."

Finally, I would like to say that the
common man now feels the pinch of the
sympathy vole exercised by him.

Thank you.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Shri
Hari Singh, not here. Shri S. P. Mishra.

SHRI SHIV PRATAP MISHRA (Uttar
Pradesh): Mr. Vice-Chairman, I am deeply
conscious of the honour accorded to me in
allowing me to speak on the Budget 1991-92
in this august House today. This Budget has
been dedicated by the Finance" Minister to
the ablaze memory of our beloved leader, late
Shri Rajiv Gandhi whose martyrdom for the
sake of unity of our country cannot be
forgotten.

There is a deficit of Rs. 7719 crore in this
Budget in this critical time when the Finance
Minister has presented this Budget. This
critical time can be compared to> the time of
France in the 16th century when Louis XVI
was the emperor, when there was no law and
order and the treasury was empty. There was
no awareness of the problems of the people.
This critical time can also be compared .with
the time of Gupta Empire which is considered
to be golden age in our history. But because
of foreign invaders, Gupta rulers lost thcir
glory which was restored by Samud-ra
Gupta.

So, I can say that in this critical time when
our foreign exchange reserve has reached the
point of nullity, we are facing (he problem of
unaccounted mottey to the
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tune of Rs. 80,000 crores being generaied
every year. The Finance Minister has brought
some measures to check this menace and he
has introduced schemes to invite inflow of
foreign exchange. He has proposed two
schemes, one for the NRIs investment here
and ths second scheme which is to be
introduced by the State Bank of India as
National Development Bonds for a term of 5
gears. Under this scheme, foreign money can
be invested and that will be immune from the
provisions of direct tax laws and regulations.
So we expect inflow of foreign exchange.
The Finance Mimster has also tried to unearth
black money by giving another chance to
people 'o bring out black money for the
purpose of public use. He has also
recommended that if it is deposited in the
National Housing Bank, only 40 per cent of it
will be subject to deduction as levy and the
rest 60 per cent can be returned.

India has been based on agriculture since
the ancient times as we learn from what
Megasthanese said during his visit to India
during the time of Chandragupta Maurya.
Hosoned agricuisurists were known as
Agrahara. But he has, drastically cut the
subsidy on fertiliser and most of the fertiliser
plants in U.P. as well as in the rest of India
are closed down like, for example, the
Gorakhpur Fertiliser Plant. It was giving
substantial quantity cf fertiliser to the nation.
The Finance Minister was telling the other
day that as he was very busy in office, his
wife should not be angry. So, he has
exempted ufenils from excise levy. But he
has increased the price on cooking gas and
sugar. As a result, the women of India are; in
distress. As the Finance Ministar likes to keep
his wife happy, he should also see" to it that
all the housewives in this coifn-try are happy
by wehdcawing the price hike on cooking
gas and sugar.

He has also invited the multinationals is
invest more than 51 per cnet in India— I am
not worried even if it is 100 per cent. At this
time, when there is a financial crisis, we do
need foreign exchange. Therefore, he has
taken such measures. Without money a nation
cannot rise. Here, the country is in a
dilemma'. I am very sure that, aftzr some
time, we
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will come out of this cirsis and incease our
foreign exchange reserves. we will also be
able to unearth the black money Here, I
would like to give a warning.

The East India Company came to India for
trading. Also, the Portuguese and the French
came only for trading. Under the guise of
doing trading, they took over the entire
country in their hands. We should not be
subjected to this slavery again. Our geat
leaders shed their blood to free India. So, we
should keep a watch on them. If we take
corrective measues, | think there will be no
dearth of foreign exchange. With these
observations, I support this Budget. Thank
you.

'SMT. MIRA DAS (Orissa): Mr. Vice-
Chairman Sir, I rise to oppose The Budget
(General) 1991-92  Presented by our
honourable Minister of Finance Dr. Man-
mohan Singh, who is an internationally
famous economist. The people of the country
expected from him a revolutionary budget.
But unfortunately he has disappointed the
people by his budget. He could hardly go
beyond the narrow political considerations
while preparing his bugdet. It is clear that he
has presented the budget more as a leader of
the Congress Party than as an eminent
economist.

Mr. Vice-Chairman Sir, I come from
a village in Orissa. I know how less a
rustic knows about the different aspects of
Indian economy. The people of rural
India do not know any thing about the
terms like "shortage in foreign exchange",
LM.F. Loan" "the balance of payment
crisis,". They are only concerned about
maintaining their livelihood. They expect
the government to provide minimum faci
lities like health, education, transportation
to them. But unfortunately the budget
proposals ae totally silent about these
things. The common-man is totally frust
rated by the budget of our honourable
Finance Minister. The hopes and aspira
tion of people of India are
now moving like two parallel lines, which

"English translation, of the original speech
delhered in Oriya.
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wlli never meet the fulfilment. The budget
proposals have given a serious blow to the
hopes of the common-man.

Mr. Vice-chairman Sir, this is a totally
directionless budget. The honourable Finance
Minister's anxiety to shift the blame on the
previous government for the Present economic
crisis, is quite explicit in his budget speech.
But I want to remind honourable Finance
Minister that he cannot shrug off his share of
responsibility for the present economic crisis
that the country is facing today. He should not
forget that he was holding key economic
advisor posts under three former Prime Mi-
nisters of the Country. He has advised the
former Prime Ministers on the condition of
Indian economy from tinie to time. I
apprehend whether he was quite honest and
impartial while giving advice to the former
Prime Ministers on important economic
matters. Had he done his duty as economic
advisor sincerely the economy of the country
would not have been in shambles today. Now
the people of the country have developed
serious doubts about the sincerity of the
honourable Finance Minister's efforts to bring
back the economy of the country back on rails.

Mr. Vice-Chairman Sir, the honourable
Finance Minister has been very cruel on the
farmers. The forty per cent hike in the
fertiliser price will give a death blow to the
farming community. The withdrawal of
fertiliser subsidy will certainly affect the
small and medium farmers in the rural areas.
The farmers are not getting due price of his
produce. This point has already been raised
by the leader of the opposition Shri Jaipal
Reddy. The government is giving a very low
remunerative price for the agricultural
produce. What the farmer earns from his land
is hardly sufficient enough for the mainte-
nance of his livelihood. The farmers in the
rural area have to face harassment from
moneylenders. I am sorry to say that the
budget proposals are totally silent about
waiving the loans of the people of lower
income group.
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Mr. Vice-Chairman Sir, our Janata Dal
leader Shri V. P. Singh emphasised on the
develop nent of agriculture. About 80 per cent
of the people of our country depend upon
agriculture for maintaining their livelihood.
That is why ride government shoud declare
the national agriculture policy,

Mr. Vice Chairman Sir the hike in the price
of petrol will certainly fait the common man.
This will further lead to price-rise. The public
distribution system is very bad in rural area.
Kerosene and sugar never reach the villagers.
The corrupt owners of the Fair Price Shops
exploit the common man. Effective steps
should be taken to streamline the public
distribution system. There is large scale
black-marketing of sugar and Kerosene. In
spite of the fact that you have not increased
the price of Kerosene, the darkness in the
houses of poor people will not be dispelled.

Mr. Vice-Chairman Sir, the members of the
Congress Party are shedding tears over the
assassination of Shri Rajiv Gandhi. I want to
talk about a person from Orissa who was in
power for a long ten years in the state. He is a
former Chief Minister Of Orissa. I don't want
to take his name. He has amassed a lot of
wealth. When he was Chief Minister of Orissa
he came with a novel idea of establishing one
thousand industries in one thousand days. In
order to materialise this idea he started
distributing money to aspiring industrialists.
But unfortunately his dream could not come
true. Many industries were declared sick.
Money was misused by the loanees. Only the
buildings were there. There were no machi-
nery in these buildings. The money could not
be utilised properly. That is why I have
serious doubts in my mind whether the money
we are going to borrow from international
financial institutions will be utilised properly.

Mr. Vice-Chairman Sir, I want to assure
the honourable Finance Minister that the
countrymen will never lag behind in Co-
operating with the government to tide over
the present financial
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crisis, i want the honourable Finance Minister
to assure the House that money which will be
borrowed will be utilised properly. The
people are ready to sacrifice their interest for
the interest of the country.

Mr. Vice-Chairman Sir, the hon'ble Fi-
nance Minister has unnecessarily blamed the
National Front government for the present
economic crisis. In my opinion the crisis
started from 1980 itself. The scheme of "Loan
Mela" of the Present Congress government at
the Centre is one of the reasons of the
economic crisis. The Ministers, Under this
scheme distributed money to undeserving
people. These loans were never recovered. I
do not find any justification in the criticism of
member's of the Congress Party on the Loan
Waiver Scheme of the National Front
government. I am sure many small farmers
were benefited by this scheme.

Mr. Vice-Chairman, Sir, the benefit which
is proposed to be given to the fishermen by
reducing the price of the thread of fishing not
is praiseworthy. But I think the real benefit
will go to a particular industrial House which
is producing this thread. The budget will
certainly hit the middle class. I am sorry to
say that there has been no definite proposal in
the budget for the unemployed youths of our
country.

Mr. Vice-Chairman, Sir, our first Prime
Minister Pt. Nehru had a dream. He wanted to
industrialise India. He forgot the ground
reality of our country. I don't blame him
because he had his education from foreign
schools and Colleges. His dream became a
nightmare for the countrymen. It is
foolishness to think of taking the country to
21st Century when 80 per cent of the people
live below poverty line and people of
Kalahandi die of starvation.

Mr. Vice-Chairman Sir, everybody admits
that many of the country's problems are on
account of our straying away from the
principle of self-reliance. The budget
has not spelt
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out clearly anything about self- emp-
loyment. I oppose the budget once
again.

Thank you.
THE VICE-CHAIRMAN
(SHRI1

BHASKAR ANNAIJI

MASODKAR): I must remind the
Member that we are very short of
time. The Finance Minister will
begin his reply around three o'clock.
We 'nave to finish this Several
Members are there.

Mr. Vithalbhai Patel,

SHRI VITHALBHAI M.PATEL
(Gujarat): He can reply at four
o,clock. What is wrong in it?

Mr. Vice-Chairman, Sir, the
Budget presented by. Mr. Manmohan
Singh is a bold one, a daring one
also. He has the courage to take
unpopular decisions. let me tell you.
Sir, that the Government, the paly
and the leader have the courage to
take unpopular lecisions can govern
this country, can govern a country
lihe India. In the interest of the sation
they have done it. I have nothing
against that.

But, certainly I am opposed to the
increase of Rs. 10 in the price of a
cylinder of gas. I strongly oppose
this. I also strongly oppose the in-
crease in the price of fertilizers. The
Minister has other options He should
have increased the duty on liquor by
Rs. 10 to Rs. 15 per bottle. Nobody
would have objected to it. But. lie
should not have touched the gas the
levy sugar and fertilizers. This is a
very wrong step, and I hope that he
will reconsider these things.

About another thing i want to warn
the Central Government. Because of
the way the Dbureaucracy is
functioning in Delhi, the relation
between the States and the Centre is
going to be spoiled. Everything they
want to centralise. Gas is produced in
Gujarat. Crude oil is produced in
Gujarat, But they will fix' the
price.
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Av State has no coal. It is getting
coal from Madhya Pradesh. Now the
coal linkage is going to be stopped.
We are asking for gas to produce
electricity. But they are refusing,
hesitating, showing one reason or
another. This wil) not be tolerated to
future.

Let me tell you, Mr. Vice-Chair-
man, Sir, my State, the only disci-
plined State, has never asked for
autonomy. But because of the way in
which the Centre is dealing with ihe
State. the young people are angry
with the Central Government. The
demand for autonomy is taking root,
in the minds of the young people in
Gujarat.

About royalty, crude is produced in
Gujarat We have to go with a begging
bowl for royalty. Why should . we?
When Mr. B. C. Roy was the Chief
Minister of West Bengal, the Prime
Minister Jawaharlal Nehru refused to
increase the royalty on coal. Mr. B. C.
Roy warned Nehru that he would
cancel the lease. So. they had to
increase it. The same thing the States
will say now that they would cancel
the lease if you do not increase the
royalty.

We are producing salt. Sixty-two
per "cent salt is produced in Gujarat.
Why is the Salt Commissioner's office
located in Jaipur where no salt is
produced? Oil and gas are produced in
Gujarat. Assam and Bombay High.
Why is the ONGC Headquarters in
Dehradun? What arc the special
reasons for, keeping the OONGC
Headquarters in Dehradun? If Mr.
Manmohand Singh wants to curtail
the Government expenses, he can do
like this. Why should the ONGC
bosses sit there? For taking their post
daily a plane, a helicopter of the
ONGC is coming to Delhi, why
should the people bear such an
expenditure? They can cut such an
expenditure. Instead of keeping it at
Dehradun, they can keep it in Delhi.
They can keep it in Bombay also. In
the same way my Stale asked for
permission to issue Narmada Bonds to
the NRIs. Here also the Minister. Shri
Manmohan Singh, has
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replied that the State Government has no right
to issue bonds. I fail to understand what he is
talking. To complete the Narmada project we
have no money. The Gujarat NRIs are
prepared to purchase the Narmada Bonds and
the Central Government says it won't permit.
Only the Central Government will do it. This
type of confrontation of powers will divide
the country. The Prime Minister should take
note of it. I would also urge the Minister of
State for Finance to please draw the attention
of the Government on this. Today it is a
smaller case. If day by day the Centre does
like this, it is going to harm the Centre-State
relations.

SHRI JAGESH DESAD (Maharashtra):
They want the NRIs to pay in Rupee
currency. Then they will benefit. When we
are short of foreign exchange, by this method
if it is to be given in the Rupee currency,
whatever foreign exchange we get will be
converted and it will be beneficial because
our finances will be  augmented.
(Interruptions)

SHRI VITHALBHAI M. PATEL: Some
NRIs have assured the Maharashtra
Government that they are prepared to give
edible oil. The Maharashtra Government has
recommended to the Centre saying allow So
and so to supply three lakh tonnes of edible
oil. All money will be paid in foreign
exchange by the NRIs. The NRIs say that the
amount will be deposited for the edible oil in
the Rupee currency with the Reserve Bank of
India. Even here they say no. When you have
no money to purchase oil. you have no dollar
or foreign exchange, and when NRIs are
prepared to spend for you and are prepared to
give edible oil to the Maharashtra
Government. even there the Central
Government is not taking a decision for the
last more than one year. Somebody says the
Finance Secretary has objections. Why should
the Finance Secretary object? This is still
pending with the Central
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Government. If this is the way the Central
Government is going to function, a day will
come when the Central Government will
repent.

Now, I come to the public sector. I differ
with Shri Desai on this. The public sector
investment is about Rs. 1,25,000 crores. The
private sector investment is Rs. 75,000 crores.
Return from the private sector is more than 10
per cent whereas in the case of the public
sector, it is one per cent. Don't take into
account the excise duty and other things, Mr,
Desai.... (Interruptions)

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Desai
Ji, the Finance Minister will take care of it.

SHRI VITHALBHAI M. PATEL:
Majority of the public sector is losing
because of inefficiency. 1 can give
you one example. There is a
mill in Kanpur. This mill is losing
about Rs. 8/- crores every year. Its
accumulated loss is more than 50
crores. The mill has 18000 workers.
Out of this 5,200 workers have no
works to do. The management want
ed to retrench them. The UP Govern
ment is not allowing it. For the last
more than 15 years they are being
paid without doing any job. If this
is the way the public sector units are
going to run, I don't think even God
will save it. 1 give you another
example. There is a National Bicycle,
Bombay and a Ludhiana Cycle. The
National Bicycle, Bombay is paying
more  than double to the
workers than what the Ludhiana Cycle people
are paying. How can National Bicycle
Company complete with Ludhiana Cycle
Company? They pay double the wages to the
workers compared to what Ludhiana Cycle
Company pays. So the Government will have
to think twice before taking such a step. It
should be stopped. They should link wae ges
with productivity. If they do not link wages to
the productivity, then, the country will go to
dogs, In every public sec-
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tor undertaking you have to link wages with
productivity; otherwise public sector units
will not become viable, they cannot be
revived and mey cannot stand on their own
legs. First, ask the workers whether they want
loan for reviving their unit. If they say, yes,
only then help them; otherwise don't take the
load on yourself. You will not be able to run
the public sector units in the manner in which
they are going now.

Why our coal industry is not producing
more coal ? In Australia , a coal
worker can  produce 16  ton-
nes of coal per day whereas in India, a coal
worker cannot produce even 1 tonne per day
but the expenditure is Rs. 104. In China, a
coal worker produces 4 to 5 tonnes of coal and
the expenditure is Rs. 24. Our machinery is
also the same as that of Australia. Even then
our coal production is less. Our people resort
to strikes and Jock-oots. Until all these things
are stopped, our coal industry will continue to
incur losses.

Regarding population control, there is
no serious effort on the part of the Gov
ernment. I think the Government should
take all political parties and leaders into

confidence in tackling this problem.
I do not suggest that we
should emulate China in  tackling

this problem. In China, after the birth of
one child, they do not admit the second
child in the school and they dont even
give ration card. We cannot do that here.
But we should lay emphasis on small fa
mily norm. We should tell them that after
two children no third child". You
can encourage them to adopt this norm.
Thank you. (Ends).

THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): Dr. Narreddy
Thulasi Reddy, please be brief.

DR. NARREDY THULASI REDDY
(Andhra Pradesh): Mr. Vice-Chairman, Sir, I
am going to speak in Telegu.

DR. NARREDDY THULASI REDDY
(Andhra Pradesh):

#English translation of the original speech
delivered in Telugu.
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Mr. Vice-Chairman Sir,

Our departed leaders like Mahatma
Gandhiji, Jawaharlal Nehru, Sardar Patel had
cherished dreams of establishing a democratic
society, a just sociely. Such Philosophy and
principles have been ignored and a hearty
welcome is given to imperialistic, capitalistic
and exploitative neo-colonialistic systems by
this Budget, which I on behalf of my party am
strongly opposing.

With the introduction of the Budget pro
posals by the Congress government and
the new industrial policy, India would be
come a heaven for multinationals capita
lists  smugglers and anti-social ele
ments. This government has in
troduced the Budget  without
consulting opposition parties and without
any second thought, mortgaging the pros
perity and future of India to the foreign
nations. Black money holders will pur
chase foreign currency and open indus
tries in India and thus dictate the future
of our country. This budget is a boon to
those who have secret accounts in Swiss
banks. If multi-nationals get settled down
in our country, our country's state of af
fairs would revert back to that period be
fore 1947.

Sir, we all know how East India Company

entered our country, how it spread on, how it
captured the power of our economy of our
country. I request the government to recollect
the history. With the entry of multinationals,
development of our country's technical know-
how will be curtailed. They will turn our
comntry into a big factory of toiling labourers.
Was this the dream of our great freedom
fighters? Is this Budget an 'Indian made
Foreign Budget' or 'Foreign made Indias
Budget'? 1 don't know what to call it Our
nation's economic independence has been
surrendered to IMF. This budget brought
happiness te IMF and great sorrow to the
crores of poor middle class people of our
country.

Sir, the farmer is the backbone of our
country. This budget stabbed him in his back.
For the farmer who feeds us all with his hard
toil, leave alone giving him free supply of
ferullzers, the fertilizer prices were suddenly
inceased to about 40
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per cent with that the prices of fertilisers have
touched the stars. Urea, Diammcni-um
Phosphate, NPK mixtures are costlier by Rs.
1,000 per tonne. With thie, the farmer's
investment capacity reduces, thus tlireatening
a consii'i.'able reduction in food grain
production. Then, for importing food grains
from abroad we need more foreign exchange.
Our society is not in a position to bear this.

Sir, during the Gulf War one rupee more
surcharge was charged on one litre, of petrol.
Everyone was of a hope that it will be
removed as soon as the war com ss to an end.
Of course the war came to an end but, like
adding salt to the injury the prices of petrol
have increased further. It was Rs. 1.50 per
litre in 1972 and now it is Rs. 18 per litre.

Sir, in our day to day life we consume
sugar in so many ways. It is a necessity and
incease in the price of sugar is intolerable.
The price of sugar is increased from Rs. 5.25
to Rs. 6.10 Kg. in fair price shops and from
Rs. 10/- to Rs. 12/-per kg. in the open market.
One is in a dilemma whether to feel happy or
sad when we come across a diabetic patient
and it is just because of the increase in the
price of sugar.

Sir, the sudden assassination of Shri Rajiv
Gandhi moved women, especially the house-
wives very much and they were in tears.
These tears bought Congress Party into power.
Once they came into power they made the
women unhappy once more by increasing the
prices of essential commodities. They are
again in tears. But there is a lot of difference
between those tears and these tears. I would
like to make a suggestion to beware of these
tears which may dethrone the congress party.
Keeping this in view some changes should be
brought about in this budget which is anti
farmers, anti labourers, anti employees, anti
housewives and anti economic growth. With
these suggestions I conclude my speech and
thank you Sir, for giving me this opportunity
to speak on the Budget (General) 1991-92.

Thank you,
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THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): Smt. Satya
Bahin, not here. Shri Abdulla Koya.

SHRI B. V. ABDULLA KOYA (Kerala):
Mr. Vice-Chairman, Sir, let me, at the outset,
congratulate the Finance Minister for
presenting a Budget which is quite balanced,
considering the acute economic situation of
the country. The devaluation of the rupee is
surely a bold step aiming at boosting our
exports. The higher value of the impoted
goods will naturally curtail the quantum of
imports, helping the balance of payments to
our advantage.

The tax-hike for the petroleum products,
according to me, will shoot up the prices of
essential aticles like foodstuffs etc., affecting
the life of the common man. There fore, I
would request the Finance Minister to kindly
adjust the prices reasonably.

Sir, let me take this opportunity to bring
before the Govenment some of the long-
standing problems Of my State Kerala. These
problems have been unfortunately ignored or
have not been adequately dealt with.

The north Malabar railways were const-
ructed about a hundred years ago but ar© left
at the same condition without giving any
proper improvements like doubling the line
fom Shoranur to Mangalore, fmprov-ing the
railway stations, electrification of the busiest
lines like Ernakulam-Quilon line.

The State is passing through acute, power
shortage for the last several years and our
hydro-electric system is not at all sufficient to
meet the ever-growing demand. Only
thremal-power stations will meet our poblem.
Kayamkulam Thermal Project is still a dream.

Calicut airport has been built after years of
agitation, spending nearly. 22 crores of
rupees. But the Government does not seem to
be eager to recover the money spent by
meeting the full requirements of additional
flights or additional length of runway of 9000
feet instead of 6000 feet for the night landing
facilities, introduction of more flights to
Trivandrum, Madras. Cochin, Bangalore, etc.
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Our second historic port of Beypore is still
lying neglected even though this prehistoric
all-weather port could be navigable after
spending a few more crores of rupees.

Year after year, the long strench of sea-
coast of Kerala is eaten up by sea erosion.
While we ae very sensitive of the loss of land
due to external aggression we do not give the
same importance to the loss of thousands of
acres of land due to sea erosion. It is high
time, therefore, that the Centre should take up
this issue as the State Government is not in a
position to meet the situation.

The Travancore House located at Kasturba
Gandhi Marg in New Delhi was taken on hire
by the Department of Company Affais with
effect from 7-5-1971. It is high time for the
Central Government to return this to the
Govenment of Kelara.

I am surprised that the Budget does not
mention anything about the repatriates from
the Gulf countries and also about the pitiable
conditions of handloom industries. Thousands
of handloom weavers are thrown out of their
jobs.

Kerala students are deprived of the
opportunity to appear for the entrance exa-
mination of National Military Academy be-
caue of the restriction that the students should
apply before 12 years of age and at the same
time have the qualification of 7th standard. A
boy in Kerala is admitted in the school only at
the age of five, but unfortunately when he
reaches the age of twelve it is not possible to
acquire the stipulated qualification. That is all.
Thank you.
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THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJl MASODKAR): You coen-
clude,

SHRI DAYANAND SAHAY: 1 will
take § minutes more.  Then,

push me our

vou can

THF VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJT MASODKAR): Nobody
will push you out.
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THE VICE-CHAIRMAN (SHRI BASH-KAR

ANNAIJI MASODKAR) Mr. Sahay, your five

minutes are over.

SHRI DAY ANAND SAHAY: I am con- |

cluding.

THE VICE-CHAIRMAN 'SHRI BHASKAR |

ANNAIJI MASODKAR): Thrice, your five

minutes are over.

SHRI DAYANAND SAHAY: Sir, I would

make one more suggestion. There should be a

major change in the labour policy of India.
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CHARIJEE (West Bengal): Mr. Vice-Chair-
man, Sir, I am happy that you have called me
late as that will give an opportunity to the
speaker before the Finance Minister. I would
like to submit, Sir, that the two Houses of
Parliament have already sanctioned money
upto the month of Sep-tebmer. The Hon.
Finance Ministet has made certain debatable
but also have raised certain basic issues before
us. Those basic issues requires nation wide
debate in a comprehensive manner as they
touch ideological questions of our economic
policy.

The Finance Minister has dedicated his
Budget to the Late Rajiv Gandhi. His love and
respect for Rajiv Gandhiji is evident from the
fact that he has mentioned his name many
times in his Budget speech. This Budget has
been opposed not only by the Members of the
Opposition but also by many Members of the
Ruling Party. Therefore, I feel that the Finance
Minister has not set a good precedent by
dedicating the Budget to Late Shri Rajiv
Gandhi.

When Shri P. V. Narasimha Rao became
the President of the Congress Party after tha
tragic death of Shri Rajiv Gandhi, he said in
his first Press interview that the Congress
Party stands on ths principles as laid down by
Pandit Jawahar Lal Nehru. He further said,
"There is no alternative to Nehru line outside
the pale of fascism."

*English translation of the original speech
delivered in Bengali.
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But it is the cruel joke of destiny that Shri P.
V. Narasimha Rao has now deviated from
Nehru's path. My Party and many other
political parties do not support everything of
Nehruvian Policy but the fact remains that
many proposals in the Budget make it clear
that Shri Narasimha Rao presided over the
repudiation of Nehru line, because this Budget
was approved by the Council of Ministers
which was presided over by him.

The Finance Minister has devalued our
currency. Since "devaluation" is dirty word,
he has used the word "adjustment" in its place
in his Budget speech. The Finance Minister
says that it is an adjustment in value of our
currency against certain major international
currencies. But we know that the present
Finance Minister was the economic adviser of
the former Prime Minister Shri Chandra
Sekhar. Shri Chandra Sekhar mortgaged
cerain amount of gold with the foreign Banks.
Even the present Finance Minister mortgaged
about 37 1/2 tonnes of gold with hte foreign
Banks in the first phase. But both Shri
Chandra Sekhar and Dr. Manmohan Singh
have used the word "pledge" instead of "sale"
or "mortgage'.

Now-a-days gold standard is not there in
our country. Yet there is no doubt about it that
gold reserve guarantees strength of our
currency. Now wtih the departure of 621/2
tonne of gold in different phases, the
devaluation of rupee had to be made twice. As
a result of this devaluation, on the other, the
value of our import trade has gone up. Again,
with the devaluation of rupee, dollar, pound,
yen and franc have now become stronger
currencies. The Finance Minister has now
explained fully the reasons of devaluation. He
has also not explained the character of
economic crisis that we are facing today. He
has of course, referred to the crisis in balance
of payment position. Now we shall have to
consider as to how we can improve our
balance of payment position by increasing our
exports and reducing our imports.

In this Budget we have allowed the Multi-
national Companies 'o hold 51 per cent equity
shares instead of 40 per cent in our
indegenous industries. Again they are allowed
cent percent equity in mdvm-
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tries under the obligation to export the
product and the Multinational-Companies
may be allowed to hold even 100 per cent
equity shares. Where will this open invitation
to foreign capital lead our country to ? Should
we not think that the Multinational
Companies will ultimately control our
economy in the name of developing our
economy? Should we not think that the
Multinational Companies will gradually have
a say in our political affairs, too?

Measures like devaluation of rupee,
withdrawal of subsidy from certain com-
modities and formulation of certain schemes
under the present Budget clearly indicate that
our government has accepted the
conditionalities of .M.M. and World Bank to
get loans from these two agencies and are
now trying to radically change our economic
system as per those conditions. The
representatives of the government of India had
a conference with the represep. (atives of the
I.M.F. One cartoon in a newspaper daily tells
us, "There is arms-twisting but we are
twisting our own arms." So, we have
weakened our hands ultimately. Our Finance
Minister had links with the LM.F. He is well
aware of their methods of functioning.

The Finance Minister proposes to disinvest
in some Public Sector Undertakings. It will
lead to the retrenchment of workers, though
tbe Finance Minister has used rhetorics in his
budget speech to safeguard the interests of
workers. About one and half lakh factories
are closed and no provosion has been made in
the Budget to safeguard the interests of crores
of workers belonging to such affected factor-
ies.

The Finance Minister's Budget speech may
be sugar-coated but it has brought out many
ugly things before us. Under the camouflage
of a pleasant speech, the Finance Minister has
given us a suicidal policy. We shall have to
take country out of this suicidal path. Though
*we belong to the opposition parties, yet we
do not want that the government should be
confronted with a serious political crisis at the
present moment. It depends upon how the
government will solve their economic
problems in course of time. But the
government should not

[31 JULY
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tax our patiencs too long. The opposition
parties will not allow the government to
pursue its anti-people's policies for a long
time. The Finance Minister must say in his
reply whether the government is prepared to
come to some understanding with the
opposition parties on certain basic economic
issues. There is no use referring to the present
happenings in the Soviet Union or the Eastern
Europe. We have not passed through their
experiences. Whatever they say now on
economic matters, should not be considered
as gospel truth. Therefore, the government
will have to come to some understanding with
the opposition parties on certain basic
economic issues. With these words, 1
conclude. Thank you. 3.00 P.M.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): Please

conclude now.. .

SHRI G. SWAMINATHAN: Sir, the hon.
Minister is supposed to give the reply at
3.15 P.M.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR)
Yes, he was to begin at 3.00 P.M., but
the speeches are not yet over. ... (In-
terruptions) ... 1 think you don't want to
listen to Kant Awadeshji. ,,,

ot 1| waaw fag - arevg?, & ag
g @ ? fy foms vy A wiw ®
sarar e amifas = foar s e
2 ) drodfre g At avHT & WAty &
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NI o (R O G i
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678 FXUT Qqur frav wr7 H17 29
arer, .. (@wa € g7

JuRATI (AT GEET nEATST
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THE VICE-CHAIRMAN (SHRI
BHASKAR  ANNAJI MASODKAR):
Please conclude.
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oy o f5 20 frara & 7 3 w9
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FTRN AT T FRTA T 37, 3 frm
gitzr gamy, 3Ar fav g &
sYFEAT FOT AT FHT A F FIIGIIGT FATOA
g 32 ¥ HE AU 17z AE TR
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2 oagar vr?? | 7fx [ e F AT
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O\ UAT FE I FEAT HIE FTATATZ
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faerr 2 @13 fpg %2 5, & zaq7
qrEIT 0 # W FTT-9R I
(Awa ®tg2t). .. #IT W AFT F
A gEav 7 frar 2 f/F 797 503 51
FT A Y TETE.

THE VICE-CHAIRMAN
BHASKAR ANNAIJI

Please conclude.

(SHRI
MASODKAR):
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gaar Frga 2 oo avwr w faema
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Frar =g 2oy wyofrs Sify §
ofegda Fvar sredr 2, A1 THomATTo
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SHRI JAGESH DESAL: On a point

of order. ..
THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR):

Why do you want to raise any point
Of order? Let him finish.-

AT waw g€ A-ad o6
zafav f§ zrr  med £ dAY
am AFy gty wfmm F F

It is a very serjous thing. That should

nol g on record.
THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR):

1 will look inio it.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Please
conclude now; otherwise, I will say nothing
will go on -record now.

N A madw fag : 3w 7Y 9 AW
A oAz faur & 97 a3

ALY (N qEwT marst
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): No, no.
please conclude now; otherwise,  notring
will go onrecord.
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Nothing is going on record.
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*Not recorded
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(\Interruptions) Mr. Finance Minister, the
debate is over. You can reply. (Interruptions)

ATy HW By WE A %Y
w3 2% DR 1 w9t wify § 30

ot o aw arey (S5 WIw)
40 97§z S and wizarger ar
2TH II(AT & FaTrwm ANy F R &
faq wel St g® WWwT & 7
FHELE

zqawmy - a12s N gfw A a
& am-ay oWy 5@ & ...
(eaFuTE) :
THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): I am greatful to all
the hon. Members on both sides of this House

who have taken part in this debate on the
Budget.

/There have been many suggestions and I
think there is a lot of food for thought in all
that has been said. . [ must say I was very much
impressed by the tenor of debate and the
seriousness that has characterised this discus-
sion, and that is as it should be, because we are
dealing with matters having a vital bearing on
the future of this nation. And this must be done
in the background of the awareness that the
type of economic crisis that we face today is
unprecedented in the history of, independent
India. Honourable Shri Jaipal Reddy said that I
was exaggerating the foreign exchange crisis,
that the current account deficit was not more
than Rs. 10,000 crores. Now ten thousand
crores of rupees is not a small sum, but its
financing is the real problem. Before the onset
of this crisis a part of this deficit was being
financed by non-resident remittances. The net
inflow in recent years before the present crisis
was of the order of Rs. 2,500 crores. In
addition we were borrowing in the international
capital market a gross amocnt of about Rs.
4500 crores. Now. as a result of what has
happened in the last one year these two inflows
are simply not available to India. In fact, in the
* last couple of weeks, before the actios
taken by this
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Governmeitt, the non-resident Indians were:
taking money out of this country at the rate of
Rs. 100 to Rs. 150 crores per week. As far as
the international banting is concerned, it
has...

SHRI JAGESH DESAI (Maharashtra):
Madam,... (Interruptions)

THE DEPUTY CHAIRMAN: Mr. Dasai,
no interruption.

SHRI JAGESH DESALI: I have asked for
figures. . . (Interruptions)

THE DEPUTY CHAIRMAN; Just a
minute. While the Finance Minister is
replying, I would request Members not to
interrupt him, because the flow of thought is
interrupted. If you have any query—not
everybody—and it is of an important nature,
you may ask— but, please in the end. Don't
interrupt him.

SHRI MANMOHAN SINGH: So, Madam,
we have a serious situation in which the
mechanisms of financing this Current
Account deficit have broken down. In
addition, we have for various reasons a very
explosive short-term debt situation—4 to 5
billion dollars of short-term debt which lias to
be rolled over from day to day and which has
to be repaid on a short notice. We have an
outstanding amount of 11 billion dollars of
non-resident de-Posits. They can go out of
India at any time. Now this is tbe crisis that
titis country faces; this is the crisis of
confidence. And it is in this background that
we have to view the problems of this
country.

Some hon. Members have said that the real
economy of India in 1991 was in good shape
despite this crisis. I do admit that in 1991 the
real economy of India in terms of growth of
national income and other variables did well.
But- at what cost? If you would look at the
amount of additional borrowing that is being
done, I will give you one instance of the
amount of borrowing that was done, an extra-
ordinary borrowing when th, Chandra
Shekhar Government came into power. On
the 20th
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[Shri Manmohan Singh]

of November roughly our reserves were Rs.
3,003 crores. On  2Ist of June when
our Government took over, the reserves
were Rs. 2,442 crores. And during this
period, the Government that was in office
from November, 1990 to 21st June, raised
extra-ordinary resources, special emergency
inflow  including about Rs. 3,900 crores
from various multilateral agencies, a total
sum of Rs. 4,900 crores. So, you start
this November, 1990 with Rs. 3,000 crores.
You) borrow additionally Rs. 4,900
crores. The gross amount available isRs.
7,900 crores. And at the end ofit, they
left Rs. 2,542 crores, roughly a loss of
Rs. 5,000 crores spread over a period of
seven months. [ leave it to this House to
judge whether this situation is sustainable.
I beg to submit to you, Madam, that this
is simply nota sustainable situation and,
therefore, we had to act. We had to act. We
did not have time. And if we had not acted
boldly, then there would have been a
certain  international  default. Now, 1
would beg of this House to understand
what an international default is, what its
consequences are. If on the 21st of June
or thereafter we did  not have the money
to honour our debt service payments,
you would not be able to raise any money
from anywhere even on short-term credit.
And today we are importing fertilizer on
short-term credit, we are importing petroleum
products on short-term credit. And if you have
no' money, if nobody is going to give you
credit, there would have been a total
breakdown of the financial  system.
And I must he very honest with you; if
India had become a defaulter during this
period, I would not have been able to
present to this House or to the Lok Sabha
a  Budget because T do not know what
imports I can effect, T do not know how this
national income of India would grow, I
would not' have known how revenues of India
would have grown, I  would not have
been able to plan any expenditure, there would
have been a breakdown of the financial
system as a whole. Now this is  the
sltuation that we' faced. And,

therefore, you can go on debating how the
situation arose. Now, I think, that is history.
We can apportion blame. I do not believe that
.today any purpose is served by saying who
did what. The real question before us is: How
can we collectively put our heads together to
get this country moving again? And that is
what I believe this Budget is about. '

Now, what is the strategy of this
Budget? Before 1 come to answer the
various points that have been raised, 1
would recapitulate for the benefit of this
House the basic philosophy of this Budget.
The starting point of this Budget is
this. I think, Shri Kamal Morarka is
not here. He raised it. Several other
Members raised it. Mr. Jaipal Reddy
raised it. I think they all fire agreed that
there is a need for a strong fiscal
corrective. Now,, what does the fiscal
corrective mean? If fiscal corrective is
accepted, that means you must  cut
Government  expenditure. It must also
involve, wherever possible, an increase

in Government  revenue. This s
precisely what I have done. Cutting
Government expenditure is not an

easy thing in, a poor country. I think
most of the things you can justify one
way or the other. Subsidies have also a
logic of their own in a poor country.
But you have to ask this question that
if this expenditure was not cut, if these
subsidies were not cut what would have
been the consequences? I think  hon.
Members on this side of the House as
well as onthe other side of the House
have said that there is a great resentment
in the country, in this House and  outside
on the reduction in, fertilizer subsidy. I ap-
preciate the feelings of this House. I
appreciate the feelings of our farmers. I
recognise that nothing should be done to
hurt  agricultural production.  But,
Madam, I want the House to reflect
over a situation in which for inaction in
the past spread over a large number of
years, fertilizer subsidy has grown, has
'been allowed to grow to a point of *Re; 6000
crores. Is this sustainable? If you are
serious about  cutting Government
expenditure, can you ignore cut-
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ting this Rs. 6000 crores? Madam, I submit to
you that we have no options. Having said that I
would also submit that it is our duty to ensure
that this cut in fertilizer subsidy does not hurt
agricultural production and we are committed
to ensure that procurement prices will be
adjusted to take into account the increase in
fertilizer prices and also for those farmers who
do not produce for the market, we wil] have
special programmes like extension of other
arran-igements, credit, etc. to see that their in-
terests are effectively protected. Some hon.
Member have brought in the question of the
price of LPG. It is not a pleasant thing for me
to do. I recognise that in this country this will
be an unpopular measure among middle class
and lower middle class families. But, Madam,
we are living in a time when hard decisions are
necessary. | think it was John Kennedy who
said in his inaugural speech "Ask not what
your country can do for you; ask what you can
do for. yor country". This is the only way in
which you can save India from a situatien of
insolvency. I think I have prevented a default
situation and if you follow what I have been
saying, this country will go from strength to
strength.

DR. ABRAR AHMED: Madam, point of
information.

THE DEPUTY CHAIRMAN: No
point of information. I am not allowing.
(Interruptions). Don't talk about rights
and responsibilities. Please sit down.
(Interruptions). 1 don't allow anybody to
interrupt. (Interruptions). 1 say, please keep
quiet. Don't interrupt the Finance Minister.
Let him speak. In cutting expenditure, we
have made every effort to ensure that the
expenditure cut does not hurt the poorer
sections of our society. It is in recognition of
that reality that even at a time of acute fina-
ncial crisis we have reduced the price of
kerosene so that in the poorest homes of this
country, there should be some light, some
heat, and this is a recognition of the fact that
the adjustment process must not hurt the
poorest people in the conn-
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Now, when it comes to raising resources,
my effort has also been to see that these
resources are raised in a manner where the
burden is apportioned having regard to the
capacity to bear that burden, and I have not
imposed any burden on the poorer sections of
the community. I have ensured in the process
that the growth momentum of this economy is
maintained and if this economy maintains its
growth momentum, there will be larger
employment opportunities and that would
work to the benefit of everybody and more so
of the poorer sections of our society. I have
also made every effort to ensure that this
painful process of structural adjustment does
not impose undue burden on the weaker
sections of our society. That is the logic of
this Budget. The Budget has to be viewed in
its totality.

I said that in my budget speech and I repeat
further. Talking about the exchange rate
adjustment you could not have started
correcting the fiscal mess unless you did
something about the exchange rate. In the
situation in which there was an acute lack of
international confidence in our currency, we
did not have any reserves to defend that ex-
change rate; there was no mechanism in which
you could prevent a change in the exchange
rate. Now, through an aggressive exchange
rate policy, we have reversed destabilising
speculation and today you do not have a net
outflow on non-resident capital account. Also
we have brought about a degree of calmness
in the international capital market, and by
adjusting the exchange rate we have saved for
the Budget about Rs. 3000 crores of budgetary
subsidies which went to the export sector. If I
had to make a correction in the budgetary
deficit I could not have done this correction if
I had not adjusted the exchange rate to begin
with. At the same time, we have used the
exchange rate adjustment to bring about a
fundamental transformation of the trading
system which at the margin penalises those
who want to use the foreign exchange for
Wasteful purposes which, at the same time,
encourages growth of our exports: at the same
time it eliminates a lot of bureaucratic
interference.  People told
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[The Deputy Chairman] me that in the past,
the average effective rate of subsidy on
exports was about 8 per cent of the FOB
value of experts; roughly 3 per cent was in
the form of leakages of all kinds, and
this 3 percent really disappeared and
the actual exporters probably of about 5
per cent. Now we have eliminated the
scope for all these practices which were
undesirable. We have streamlined the
system. We  have eliminated the whole
bureaucratic ~ paraphernalia on export
promotion. What is more, we have

provided an incentive which will
encourage not only manufactured  exports
but also agricultural exports. I think one

hon. Member—it was Dr. Sivaji I think—
asked as to why we were doing all this and
we should not encourage agricultural
exports. I must contend with him, I do
not share that perception. I think it is
necessary for this country to develop ag-
ricultural exports if you want to reduce
inequalities between the rural areas and
urban areas. These subsidies which have
been given in the past to a small segment
of manufacturing sector, have been denied to
agriculture. We have now replaced it by
across the board arrangement which I do
believe, in course of time, will bring
about a significant increase In agricultural
exports to the benefit of our farmers, to the
benefit particularly of small farmers
because they have small holdings, and in
horticulture, fisheries and other activities.
Therefore, the exchange rate adjustment 4.00
P.M. was an essential  part of the
reform package. Then, if you adjust the
exchange rate, what is the use of the exchange
rate? The exchange rale provides only an
incentive. People must be there to take
advantage of (hose incentives and, therefore,
the industrial policy comes in. If we do not
remove the cobwebs which come in the
way of increased industrial production, all
these incentives would be wasted, and that is
why, we have eliminated the  various
control  mechanisms which came in the way
of increased production. Now, several
Members have referred  to the Monopolies
and Restrictive Trade Practices Act.
What we have done now is, we have said that
those who want to
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expand, arc free to do so. Tney do not haye to
come to New Delhi to seek prior permission to
expand. But after expending, if they misuse
those facilities, if they exploit the consumers
the Restrictive Trade Practices Act will
come down very heavily on them so that we do
not penalise the growth of the firm. Why
should we, if India is to compete in the
world market? The whole of Europe is
becoming one market. The European firms
arc merging and  they are  expanding.
They arc becoming one entity. Ifour
firms remain  pigmies. [  am afraid,
they  will never be able to compete
in the international market. If we
maintain this Act in its old form, we would
be asking the Indian firms to compete in the
international market. I think with both
hands tied at their back. Therefore, what We
have done is. we have removed . this
obstruction  on the expansion of our firms.
At the same time, we have retained those

provisions ~ which would prevent misuse
of those facilities to  exploit the
consumers.  We will strengthen those

provisions, I submit to you, Madam that
what we have done is, we have eliminated
the whole mechanism of licensing in a large
number of areas but not at the cost of the
smalr-scale sector and not at the cost of village
industries. In all those areas, the protectionist
mechanism stays in place, and it is, in
fact our intention to strengthen  the
mechanism for small and village industries,
both the regulatory mechanism as well as the
promotional measures. So. there should
be no fear at all that what we have done by
way of liberalisation of industrial policy is
atthe  cost of the small-scale sector. If I may
say so, this, today, is not a question of left vs.
rightt T have seen the Left Party's
manifesto. They have all unanimously
agreed—judging by their statement—that the
time has come to remove all barriers to
domestic competition and. if they are not
talking of removing

all barriers to domestic competition, what
else are they talking about? They are
talking about the restrictions imposed
Througvi the Industrial Licensing Policy and
the restrichors imposed through the
Monopolies and Restrictive Trade Prac-
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tices Act. This is the one area where, 1 feel,
there is complete unanimity in tbe country.
Now, this is what we have done. I think, what
we have done is the right thing today. We
have, at the same time used this opportunity to
create an environment in which there would be
a greater incentive for foreign investors to
come to this country. Why do we want that?
The House would forgive me. We have very
many achievements in this country. I do want
to submit to you, Madam, that if we do an
honest audit of India's capital goods industry,
our technology is outdated in large segments
of our industry. Since 1973, there has been a
sea-change in the world technological scene.
New energy and efficient production methods
have taken place all over the world. But that
revolution has simply not touched us. Most of
our capital goods industries rely on the Soviet
technology. We are very grateful to the Soviet
Union that they came to our rescue when
nobody else was giving that technology. But
that technology which we got from the Soviet
Union in the fifties and early sixties was,
roughly by international standards, of the 1930
vintage. Today, if you are talking Of
competing in the world in the year of grace
2,000 on the basis of the technology of the
thirties, what sort of an India that would be if
we have a technology of the 1930 vintage
when the rest of the world has the technology
of the 2,000 vintage? It was in this background
that it was felt necessary that we must create
an environment in which our firms can get the
advantage of the latest advances in
technology.

This is the background to what has been
done to liberalise access for foreign
investment. In the past also, we have had
foreign technology. But experience all over
the world shows that you cannot persuade
international firms to part with first class
technology if you want them to come "n
minority basis. In some cases, in the past, the
technology was not given to us because they
said 'You are likely to pass it on to the Soviet
Union'. Fortunately, that fear is no longer
there. I think, the technology is not with
Governments. The technology is in the
private
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sector abroad and if you want to got this
technology you have to offer terms whicn
would attract this technology. This, I submit,
is the essential motivation in the changes in
the industrial licensing policy.

Now, therefore, what we have done through
exchange rate adjustment is to create a system
of incentives which are conducive to export
growth, which are conducive to import
substitution. Let it not be said that we have
reneged in any way on self-reliance. In fact by
what we have done, we are strengthening the
incentives for self-reliance. What is self-
reliance? If you cannot pay for your imports
by your exports, what else is self-reliance?
We have set in motion a process by which—
not today, not within one year, but over a
period of four-five years —this gap, big gap,
between exports and imports, would become
smaller and smaller.

Now, I come to what really the Budget is.
You can create all these facilities, but if you
do not have fiscal balance, if yon allow
inflation to proceed at double-digit rate at
which it has been proceeding in the last one
year all these new measures of trade policy,
industrial policy, etc., would be completely
nullified. You cannot transfer resource from
one sector to another if every price is rising.
This is what was happening. Therefore, to
control that situation, we had to apply th*
fiscal corrective.

Mr. Kamal Morarka is not here. He asked
'What have you done in this caser. All this
was sought to be done by his esteemed friend
Shri Yashwant Sinha. It was Shri Yashwant
Sinha, I recall, who mentioned last year, in
Parliament itself, that the fiscal deficit in
1991-92 ought to be reduced to 6.5 per cent of
the GDP. What we have done is, despite four-
five months of lack of any action to mobilise
resources—Shri Yashwant Sinha promised
that he would do it in February but, for
reasons which are well-known to this House,
the Budget was not presented—...
(Interruptions)
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SHRIMATI KAMLA SINHA
The Congress Party was responsible.

(Bihar):

SHRI MANMOHAN SINGH: During this
period of five months, no resource mobilisation
effort took place. Expenditure has been allowed
to go beyond planned. Now, I have to achieve
what Shri Yashwant Sinha said he would
achieve. [ have to do it within a period of seven
months. This is the magnitude of the correction.
He asked 'Why did you not mention the good
economic management that was done in the
year of grace 1990, January, 1990, to
November, 1990. I do not want to indulge in
any partisan politics. But I would like to submit
one thing. Today, there is a great worry. I do
share the anguish of the House that we have cut
on fertiliser subsidy. But if in 1990 the previous
Government toad not taken the decision to have
these loan waivers which are going to cost to
the National Exchequer Rs. 7500 crores, I
would not have come before this House to say.
"Reduce fertilizer subsidies." Therefore, you
haye to view this in the totality of
circumstances. This is the heritage I am talking
about.

SHR1 SUKOMAL SEN (West Bengal): J am
on a point of order.

THE DEPUTY CHAIRMAN: Iam
not allowing.

s TIH TrEge a7 o *

Troqrafy : otr 9n TR ) o A
ATED
I am not allowing any point of order.
(Interruptions). T am not allowing. It
won't go on record.

=Y TR wagw fag o+

Fugwmafa: 72 I 07 feages
T #F | w gz T 33 ored

«Not recorded.
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I will rule out wnatever I use. YOB, please,
sit down. Do not create disorder in the House.

=t TR wagw fay o*

THE DEPUTY CHAIRMAN: No, no, I am
not allowing. It is not going on record.

SHRI DIPEN GHOSH (West Bengal):*

THE DEPUTY CHAIRMAN: Let him
finish. Tamnot listening to anything.

Let the Minister complete his
Any interruption will not go on record.

speech.

SHRI MANMOHAN SINGH: I think a
great concern has been expressed about the
economic sovereignty of this nation. It has
been said that this Budget seek* to destroy the
economic sovereignty of this nation, that it
has been prepared at the behest of IMF. I
think it was one hon. Member, Shri
Balanandan who went so far even to say that [
have been an employee of the World Bank. |
would like to say that let us disagree but let us
not be disagreeable. I submit to this House
that T have never been an employee of the
IMF, that I have never been an employee of
the World Bank, I have no international
pension. I have a mior pension of Rs. 2000
from the Government of India. Therefore, this
thing that was mentioned that I am a
pensioner of the IMF, that I have been an
employee of IMF or of the World Bank is
totally untrue and it is not worthy of this
Houae that these charges should be levelled.

Now, I would like to ask, how do yon
protect the economic sovereignty of a nation
which is going bankrupt? Tha only way to
preserve the economic sovereignty of this
nation is to deal with those causes which have
brought us to a virtual state of bankruptcy. If
anybody belieyes that we can spend our way
into prosperity, if subsidies can grow year
after year, if the productivity of investment in
this country can remain as low as it is, if
public sector can continue to
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be managed the way it is, and men if you
still believe that you can retain the econo
mic sovereignty of this country, 1 am
afraid you are sadly mistaken. Madam,
we live a world which is not a morality
play, it is a world of power relations.
There is a saying in my native language
Punjabi:

Fieal 038 KGR AT A9 FARNTF

The world respects strength, nobody
cares about the weak. In  the situation that
we are in today, a country of 850 million
people with reserves which are not equal to two
weeks, if you tell me that you have mechanisms
of preserving the economic  sovereignty  of
this  nation through imposing more  drastic
import controls, further squeezing imports |
am afraid you have not understood  the
gravity of the situation. In the lastseven
or eight months we have puton this
nation the most savage import restrictions.
In a meetnig that the Prime Minister took,
he called leaders of the Opposition, I gave
them a table which set out the composition of
imports and I invited all those honourable
leaders to guide us as to what imports can be
cut. In the past there may have been some
water in imports but I submit to you,
Madam, after what has been done in the last
seven or eight months, there is no more water
in imports and, if you want to cut imports  you
will have to cut imports of diesel, you will
have to cut impors of petroleum  products,
you will have to cut imports of fertilizers. I
share the concern of these honourable Members
about fertilizer subsidies and fertilizer
prices but let me tell them, if the confidence
in the rupee remains as weak as it has been in
the last few months, then, T am afraid, you
should be prepared for a drastic cut in the
availability  of fertilizer. There would be a
far greater adverse effect on agricultural
production if fertilizer is not simply available
rather than if fertilizer prices are raised by the
amount that we have done. Therefore, I
repudiate this charge that this budget has been
prepared at the behest of anybody outside India.
This budget has been prepared by us, it is a
response to the situation that the people of India
face and.
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if we had not taken strong corrective
measures to correct this fiscal distortion, I
think we would have bsen reneging our
responsibility as an effective Government,
and I think that would be something which
future generations of this country would
never have forgiven us.

Now, there have been also charges about
our open door policies, monopolies. I think I
have answered those questions.

Now there is a general concern here
about the inflationary implications of the
budget. They said, you have inoreaed the
levies; there is this change in the ex-
change rate; will it not fan inflation ? I do
recognize that there are certain cost-push
factors which operate in every economy, but it
is my conviction that in an economy like
ours where foreign trade is only a small
part of total national income—our exports
are no more  than six per cent of our Gross
National Product, imports are about 8.5 per
cent of our Gross National Product—if the
prices of trading goods go up or if some other
prices go up, it does not follow thatthe
general price level as a whole mult go up,
provided you follow a strong anti-inflationary
fiscal and monetary policy. You have my
assurance that this year we are going to follow
a strong fiscal and monetary policy which
would be sending signals that people simply
cannot pass on higher costs in the form of
increased prices to consumers and, not in one
day, not in one month but, I do believe, in the
next five or six months you would see
positive results of this policy, a definite
decline in the inflation rate taking place, if
you accept my discipline. But if you use
your influence to see lhat fertilizer  prices
must be checked, fertilizer subsidies must
be restored and, if this House in its wisdom
argues that all that I have done by way of
fiscal correctives must be reversed, then I think
you have to be prepared for an inflation rate
which would be far worse which, I think, would
hurt the poor people of this country far more
than you have ever seen before in this country.

Now, the fertilizer subsidy question: I have
already referred to that. Raising the
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price of fertilizer or cutting the subsidy on
fertilizer was not a pleasant decision. I do
recognize that in a country wherei 70 per cent
of our people live in rural areas, one has to be
very sensitive to the needs, to the
aspirations, of the rural areas and nothing
should be done to hurt the cause of higher
agricultural production. But I do believe,
Madam, that bur farmers are also patriotic. They
have carried on the burden of keeping
this country afloat for centuries. Where wcul3
this country have been but for the valiant efforts
of our farmers since 1966 ? In 1966 this nation
was living, as somebody put it, from ship to
mouth, and today we are self-sufficient. India
will be eternally grateful to our farmers. I
am sure, if you explain to the farmers the
dire necessity of sacrifices today in the cause,
greater cause, of keeping India afloat, of making
India once again an internationally creditworthy
nation, our farmers will respond appropriately
to the challenge. They have been making
sacrifices in the past, and they would be
making, they would be willing to do so
again.

The question is: What is it that the political
processes are up to? If the political processes
are simply a means of hand-out to people, if
politcal processes are reduced merely to
proliferating the subsidy culture, I think that
does not do justice to the dignity of the Indian
people. Our people do not want subsidies.
They want services, and it is this quality of
services that we will provide to our people.

I do agree with some hon. Members, Shri
Ahluwalia, for example, who said that you
must do something to raise the purchasing
power of the poor people. When we talk of
modernising our industry, when we talk of a
more dynamic export sector, well, what is the
purpose ? The puropse is that all these
mechanisms, all these instrumentalities must
be used to improve the quality of living.
Where are the people of India? Seventy per
cent of our people live in the rural India. If the
economy grows faster, if the revenues grow
faster, we will use those revenues to plough
them back in agriculture, into quality social
services, into quality exten-

[RAJYA SABHA]

(General), 1991-92 328

sion services, into quality roaas. uver
time you would see in notices new mecha
nisms which will reduce this terrible and
growing urban-rural divide. I think that
is the strategy of this Budget. We need
to set in motion this corrective because
we need money for helping the rural
India to grow faster. There has been
the need for social services, for infrastruc
ture for the rural India, which have not
been met fully in the past. They can be
met only if your economy grows fast, if
the fiscal system is healthy so that larger
resources can then be ploughed back into
our rural areas.

So, this Budget, I submit to you, Madam,
is generally a pro-poor Budget. It is a pro-
rural sector Budget because in the pattern of
industrialisation that has been followed in
the past in this country it has been a pattern
which has discriminated very heavily against
the agricultural sector because protection
after all is helping some at the cost of
another. If you protect industry, at whose
cost are you protecting it? It is mainly at the
cost of agriculture. Now we want to reverse
that process so that our people in the rural
areas can also share the benefit of prosperity.

I do not know whether it was in this j House
or in the other House, I think some hon.
Member mentioned that in the year 1950
agriculture's share in the national income was
about 50 per cent and that agriculture's share
of the population was I about 70 per cent.
Today agriculture's 1 share in our national
income is 32 per cent, but agriculture's share
of population is still 67 per cent or so. That,
he said, shows that the rural-urban divide has
been widened. I share that concern. Buf why
has it been widening ? I submit to this House
that it is this policy of reckless import
substitution, indiscriminate import
substitution which has penalised agriculture,
which has in the process contributed to
accentuations of urban rural disparities. It is
our intention over a period of time, over three
to five years period to reverse this direction
so that the fruits of development would reach
the rural masses of this country also.

I submit to you, therefore: please do not
misunderstand, simply because I have
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out the fertilizer subsidy, that this Govern-
ment is not concerned abuot the welfare of the
rural areas. In fact, the grand design behind
this Budget is precisely to set in motion the
process which would reduce and ultimately
eliminate this gap between the urban and the
rural India. That precisely is the strategy
which led me to say that despite our serious
fiscal difficulties, we should remove all excise
duties on agro-processing activities so that
employment can grow in rural areas, so that
rural industrialisation gets a new life. Also, I
hope, in the process the housewives in the
urban areas would also get some relief. So,
this has been the broad strategy of the Budget.
I have explained what we have done on
fertiliser, its rationale as to why it was
absolutely necessary in the circumstances.

Several hon. Members have commented on
the black money.

SHRI SURENDRA SINGH THAKUR
(Madhya Pradesh): One Minute, Madam.

THE DEPUTY CHAIRMAN: No in-
terruptions. Let him finish. I am not allowing
anybody. No, please. I am not allowing. I
don't allow disorder when the Finance
Minister is speaking. Maybe you have a very
important point, but not now. Not even for
one second or a moment. Please let him finish
first.

SHRI MANMOHAN SINGH: Let me.
finish. Then you can put questions and I will
answer those questions. (Interruptions')

THE DEPUTY CHAIRMAN: After he
finishes, I won't mind, but not now, Mr.
Ratnakar Pandey, please don't interrupt. He
can answer questions after he finishes. Not
now.

SHRI MANMOHAN SINGH: People have
talked about black money. I think the concern
that has been expressed in this House about
black money is a concern that I share, but let
us ask why is this black money generated? I
think in many ways controls are at the source
of the generation of the black money. We
have, therefore, begun a process which cuts
the black money at the root. Thi9

[31 JULY

1991] (General), 1991-92 330

nexus that exists between dishonest in-
dustrialists, dishonest civil servants and
dishonest politicians we want to break.
(Interruptions)... We are going to break-it
(Interruptions).

THE DEPUTY CHAIRMAN: Ram
Awadhesh Singh Ji, please sit down. I am not
permitting  you.  Please sit  down.
(Interruptions). Please don't write. It is not
going to be recorded. Let him finish. Then
you can speak.

SHRI MANMOHAN SINGH: 1 think it
was President Eisenhower who once talked
about the industry-military nexus. Here also I
think the nexus between dishonest
industrialists, dishonest civil Servants and
dishonest politicians has to be broken. We
want to break that nexus. (Interruptions).
What we are saying is that by removing these
controls we are cutting at the root of the
generation of black money. The second
source.... (Interruptions) .

SHRI GURUDAS DAS GUPTA (West
Bengal): Withdraw all controls and 1 will
compliment you. (Interruptions).

THE DEPUTY CHAIRMAN: Mr. Gurudas
Das Gupta, you can give your compliments
afterwards.

SHRI MANMOHAN SINGH: The second
source for generation of black money is the tax
system and the vast amount of tax evasion in
the country. Because of shortage of time at my
disposal I could not do much, but I have
promised to do so in my Budget speech.
Portfolios were announced on the 24th. Never
in the history of India the Budget has been
prepared in such a short period of time. I had
to devote half of my time on fire-fighting
operations keeping this country afloat, seeing
that there is no default. In this month,
therefore, I did not have time to reflect a great
deal on the type of tax-structure that this coun-
try should have, but I have a vision of that. I
have outlined it in my Budget. Quoting Prof.
Kaldor I said: No civilised society should have
a marginal income-tax rate of more than 45
per cent. We must not have a tax structure
which places a premium on honesty. There
should be a progressivity in the tax sys-
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tern, but the tax system should also be
moderate so that the people have an incentive
to stay honest. You have my assurance that in
the years to come we will work out the details
of that tax structure which cuts at the root of
the generation of black money. We have be-
gun the process of cutting at the root of black
money by removing the cobwebs of control.
We will pursue this. We will persist with this
till such time as we shall overcome this
problem.

Mo PARTIT AFAR : H¥7, oN7Ee
[ TRTHAA |

JuaAmfs :  wF0 7 cavie
| WG¥ T5 FRr Ay famm 3o

No information just now. He is giving all the
information. You can ask later on. Please sit
down. .. (Interruptions).. I am not permitting
anybody. I will permit you later on.

SHRI MANMOHAN SINGH: Mr.
Morarka seems to be unhappy, unfortunately
he is not here. He is unhappy because he does
not like deregulations. He does not like our
being nice to the Nonresident Indians. He does
not like what we are doing by way of industrial
Licensing. Then he says. "Well, you have
a Minister who is a non-politician and
whenever you have a Minister who was not a
politician, this country has been in trouble."
To him, I want to nay one thing that this
politics is what Mr. Morarka was doing
while he was in the Prime Minister's office. I do
not want to be part of that politics. Therefore, if
politics is an instrument, a purposeful
instrument of social change, then, I can assure
him that I understand the nature of that politics,
the compulsions of that politics. I do
understand  political processes. I have not got
my hair grey sitting in the sun. I have worked
with some greatest minds in this country. I have
served all the Prime Ministers of this country
since Indiraji's time. I have served some of the
greatest Finance Ministers —some of them are
sitting here. Therefore, I am not babe.
Therefore, dont
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please under-estimate me. I da believe ia
politics as an instrument of social change. I
don't believe in politics as an instrument of
self aggrandisement. That politics, 1 will
oppose. That politics you can have assurance

from me, I will never practise.

(Interruptions) ...

IHE DEPUTY CHAIRMAN: Mr.
Dipen Ghosh, no ... (Interruptions)...

SHRI MANMOHAN  SINGH: One last
word. | think issues of the public sector have
been raised, public versus private sector. Now,
what  is the policy of our Government? The
policy of this Government is not to deny the
public sector its rightful place in our economy.
Our own view is that a public  sector which
makes profit is a great national asset because
profits in every dynamic society perform
two functions. They are a source of
accumulation. It is out of them that investment
can grow. But they are also a source of income
distribution. Now if profits are socialised, if the
public sector makes profit then, it kills two
birds with one stone, it accelerates the process
of accumulation. It also at the margin reduces
inequalities. Therefore, we want to work
towards the public sector which is efficient
which  makes profit and that public
service, that  public sector if it comes about,
we will support. But if it functions in a manner
in which year after year, there are losses, them, |
submit to this House that public sector is not
performing its  historic  role that Panditji had
in mind. That sort of public sector which
accumulates losses year after year is a drag on
the economy. Now, we do not want a public
sector of  that sort. Therefore, we are
positively for a dynamic public sector a public
sector which makes a positive contribution to the
processes of accumulation, to the reduction of
income inequality but not for a public sector
which is a drag on the national economy.
This is the public sector philosophy which
guides us in our industrial policy. This is the
policy which would be the guiding factor as we
formulate our policy.
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Now Madam, these were, in my opinion,
some of the points that were raised. There
were several other points of details. I have not
been able to deal with all those points in this
but I think we have a lot of time, When the
Finance Bill and other matters come up we
can reflect on all these issues.

But I would say one thing. The crisis that
we face is a crisis of the magnitude that no
single party working by itself can resolve.
The Prime Minister has been mentioning
more than once that we need the collective
will of all the people of this country to meet
this crisis. (Interruptions).

THE DEPUTY CHAIRMAN: We are not
going to have any debate after he finishes. Let
him finish first. Please do not interrupt.

SHRI MANMOHAN SINGH: How
can we meet this crisis? You cannot meet
this crisis by weakening the self-confi
dence of the people of India, by destroy
ing the self-Confidence of this country,
by  creating an atmosphere  of
Uttar hopelessness. 1 think we have to build
that self-confidence. We are a country of 850
million people. We are in serious difficulties.
But we are capable of coming out to build a
new India, a new India which would be wor-
thy of our dreams, an India of the ideals for
which Gurudev Tagore worked and spoke. I
quote his words:

"Where the mind is without fear and the
head is held high; Where knowledge is
free;"

"Where the world has not been broken
up into fragments by narrow domestic
walls;

Where words come out from the depth
of truth; (Interruptions).

THE DEPUTY CHAIRMAN: Order.
Somebody is speaking. You should have
some common sence to listen to him at least.
What is this? (Interruptions). All right. He is
quoting Tagore. Why should you object?
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SHRI GURUDAS DAS GUPTA: He
has said 'Gurudev'.

THE DEPUTY CHAIRMAN: Yes he said
'Gurudev'.

SHRI SUBRAMANIAN SWAMY: He
wants him to quote Karl Marx.

SHRI MANMOHAN SINGH: Where the
clear stream of reason has not lost its ways
into the dreary desert sand of dead habit;

Where the mind is led forwardby Thee
into ever widening thought aad action;

Into that heaven of freedom, my
father, let my country awake."

That is the inspiration, that is the mo

tivation, behind this Budget. Thank you,

SHRI DIPEN GHOSH: Madam, I want to
seek a clarification. (Interruptions),

THE DEPUTY CHAIRMAN: Everyone
should sit down first. (Interruptions) We are
not going to start a second debate. I am not
going to allow everyone. I will identify two
three people and that is all.

SHRI CHIMANBHAI MEHTA (Gujarat):
But you promised.

THE DEPUTY CHAIRMAN: I promised
not to everyone. I did not promise to
everyone. No.

SHRI R. K. DHAWAN (Andhra Pradesh):
Madam, please give me one minute.

SHR1 CHIMANBHAI MEHTA: Madam,
you have promised.
THE DEPUTY CHAIRMAN: You were a

Minister. You should know about what the
Chair promises.

SHRI CHIMANBHAI MEHTA: We did
not interrupt him. And you promised those
who interrupted... (Interruptions).
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THE DEPUTY CHAIRMAN: We have had
a long discussion on the Budget and
definitely, most of the Members participateld.
(Interruptions).

DR. ABRAR AHMED: Madam, I am on a
point of information.

THE DEPUTY CHAIRMAN: Just
question, no speech.

T RAAT AFHT © TIH FATY
Fq § UF 2T FUT R9T 7 ST
FETT ATHRT  FTT f40 arRAT F
fag 07 U «UT 7 G DEFHT
I B 0D 640 AMEA' F ol I
97 A7 g7 FT1T 7 TR AT HT
F1 §a1 ) | A7 AFAIE "G S
Yz fF 72 F9F "5 FT AT A%
HIA1 129 £ 97 AT A% g7 Wy
ATFT AT W 2 AN ZIW FAT
oy, fad 640 arafugt 77, BT 92
s FOT A ORI &7 2, BRI A
atg Aff w7 @ . (same)

Iqmamafa : AT T4 AT AT
Fy amm faur

o HATT Mg : Wadla fam
g s, 3z A e FAT T
F AT F7H 3 fra @ A faag
g aga a1 frtw g AwF F
7gT A A FE-BE Ay H7 ANT
I3 Taml qiq AT a&dAT T )

Juawrafs : 3q-an g @

THE DEPUTY CHAIRMAN: Shri R. K.
Dhawan (Interruptions). T will identify, I
cannot call two people at the same time. I will
allow Members from this side also. Those
whom I identify will be getting a chance. We
are not having a debate again.

SHRI R. K. DHAWAN: Madam Deputy
Chairman I want to take just one or two
misutes

As I could understand from the speech of
the hon. Finance Minister, the criteria for
having public sector is based on pro-
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fits and losses. It means that any public sector
organisation which is making looses will not
be there. Does he mean to suggest that
tomorrow if the Railways start making losses,
they will be privatised?

The second thing I have in my mind is that
he is saying that they are following the
policies of Panditji. If you go by the Industrial
Policy Resolution of 1956 and what is stated
in that about the public-sector undertakings,
you wilt find that public- sector undertakings
are incurring losses. I will just read two lies.
This is a policy, a declared policy of Pandit
Jawaharlal Nehru in 1956 and that states:

"It is expected that public enterprises will
augment the resources of the State and
provide resources for further development
in such States, but such enterprises may
sometimes incur losses. Further, public
enterprises have to be judged by their total
results and in their working they should
hare the largest possible measure of
freedom."

Pandit Nehru did not say that public sector
will not incur losses. And what has happened?
The various private companies which have
been taken over, for successive years, they
have been incurring losses. What is his reply
to that? That.s all I want to know.

SHRI DIPEN GHOSH: Madam Deputy
Chairman, [ appreciate Dr. Singh's reply, and
particularly when he was speaking about his
concern for the poor people, particularly ithe
poor failmersi living in the rural areas in
connection with subsidy on fertilisers. They
can's cut the subsidy on fertilisers. Mr.
Finance Minister has promised that he would
see that a rise in support price is given. Mr.
Balram Jakhar is here who happens to be a
farmer and also happens to be the Agriculture
Minister, but, Madam, it is true that there have
been cuts in subsidy on fertilisers. The
Finance Minister has promised an increase in
the support price so
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that the farmers could be compensated, but,
Madam, you are aware that the benefit of the
higher support price would be received by the
rich peasants, rich farmers, affluent farmers,
but the poor farmers don't have that much of
surplus of their produce by sale of which, at a
higher price they can get the compensation. In
the meantime, what is happening is for a cut
in subsidy they have to buy fertilisers at a
higher cost and thereby they have to suffer.
How will the Fistance Minister protect the
interest of such poor farmers who don't have
that much of surplus by sale of which they
can get the compensation through higher
support price, as he promised ? They anr
being made to buy fertilisers at higher
COsts.

THE DEPUTY CHAIRMAN: Mm
Sinha  ...(Interruptions)...! will  allow
you. I will allow you one by one..
(Interruptions)... Just a
Sinha. ..(Interruptions)..

minute'. Mrs.
Please
take your seats.

st ®wen feogr : Tyaemfy
e faw 75 w@mT Tamife
2 w7a adw fed fedt 71 2y a7
&1 ST 370 S0 AT g% [0 Ay
T 2 wErRAT T we a g
fa feaiat 2 otfas fegfy =7 oar-
™ 3 feo ot A F osum & @@
€Ty TEw 97 faEml & oY §er
AT | F FAY OF FT 3T AT
AR g B oA RuTY I F ozaer
n7q da1 AT & fa Ty 29 FT IFOF
fFg 1 A F T B A Tl
& A8 3 qFT AT qAl Al 43 ¢
AERAT T 2z d SRl mmE &
2ATIT Atz &1 97 Ffazr JrewaT
fmar 8 7

SHRI SHABBIR AHMAD SALA-RIA:
Madam, I have only one question to ask.
(Interruptions).
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THE DEPUTY CHAIRMAN: Shri
Jagesh Desai ....(Interruptions)....
Just a minute. I can't allow two persons at a
time. Let Mr. Jagesh Desai seek
clarifications.

SHRI JAGESH DESAI; Madam Deputy
Chairperson, I have got two points. One is,
the Minister has talked about disinvesment in
the public sector. In his speech, the words
"other persons for taking shares in. the public
sector" are not there, whereas in the Industrial
Policy it is "mutual funds, employees, other
persons." The words "other person*" are also
there...

SHRI YASHWANT
(Bihar): General public.

SINHA

SHRI JAGESH DESAI: Yes, the words
"general public" are not there in your speech.
but it is mentioned in the Industrial Policy.
What is the real thinking of the Government
whether in the public sector also for
disinvestment purposes it will allow the
general public or not? Secondly, I want to
know whether shares in selected industries are
going to be taken for that purpose ...(Interrup-
tions). .

THE DEPUTY CHAIRMAN: Not
everyone.. I am not allowing everyone.
(Interruptions)... No party basis. There is no
question of party. (Interruptions).. ..

SHRI JAGESH DESAI: You  will
make it compulsory .. (InterruptioTis) . .and
on profit-making company you will put a
condition. .(Interruptions) ..,

THE DEPUTY CHAIRMAN: I am
not taking it on the party basis.
Otherwise =~ we  will have  another
debate.  (Interruptions).. It is  over.
(Interruptions)... Order. (Interrup-
tions) .

SHRI JAGESH DESAI: Madam, I would
like to know from the hon'ble Minister..
.(Interruptions) ...

THE DEPUTY CHAIRMAN; I am not
takking it on party basis. Please
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don't insist on  that.
not. It is over. {Interruptions) .
One more  person and it is over.
{Interruptions).. .Please listen. It s
entirely up to the Chair to decide who

{Interruptions) T am

would speak. {Interruptions)...
Please don't interrupt. {Interrup
tions)..on clarification. {Interrup-
tions).. Mr. Desai, please now con
clude. {Interruptions).. .Sit down.
Take your seat.  (Interruptions)..

SHRI JAGESH DESAI; The Finance
Minister in his Budget speech has said that
industrialists are making huge profits.
{Interruptions).. That is what you have said in
your Budget speech. Here what I am saying is
that you have budgeted that the revenue from
professional tax will fetch Rs. 1,000 crores. I
would like to know what the reason is for that.
{Interruptions)...

THE DEPUTY CHAIRMAN-. Mr.
Desai, please conclude. {Interrup-
tions) ...

SHRI JAGESH DESAI: Yes, Madam I
am concluding {Interruptions') ...

THE DEPUTY CHAIRMAN; Otherwise
X will close the discussion. {Interruptions)...

SHRI JAGESH DESAI; In tbe Budget
estimate for 1991-92 the revenue...
{Interruptions) at Rs, 5,400 crores. I
want to know whether in  1990-91...
{Interruptions)....

THE DEPUTY CHAIRMAN; Why not? It
is entirely up to the Chair who is presiding
over to recognise or not to recognise. You
know it better than I do {Interruptions)... I am
going to impose my right. That is it. (inte-
rruptions) .. I am going to impose my right.
You do what you like. {Interruptions... I am
not allowing. {Interruptions) ... I am not
allowing please. Now, you are the .Leader of
the Opposition. You can understand. {Inter-
ruptions).., | am not allowing {Interruption)..,
I am not allowing. No I don't allow.
{Interruptions)... Nobody, {lInterruptions)...
Now, Mr.
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Desai, bcs. Enough.  Please sit  down,
{Interruptions).. Enough is being said, please.
Mantriji... {Interruptions). Order.
{Interruptions by Shri S. Jaipal Reddy.)..i
never told anything to you. It is on record. I
never said a word to you. So, please don't put
wrong things on the record that I promised
you. I never promised you-{Interruptions) ,.

SHRi S. JAIPAL REDDY (Andhra
Pradesh): Madam, you told that, {In-
terruptions) ...

THE DEPUTY CHAIRMAN: No, please.
{Interruptions)... Please dont' (Interruptions)..
No. please sit down. Just sit down.
{Interruptions).. .I am not allowing another
discussion in this House {Interruptions)... I
am not allowing {Interruptions)... T am not
allowing. Please sit down. {Interruptions).. .

off T ggw feg 0 & 9 oF

AaTy TBAT aJTBar § | ... (SEage)

THE DEPUTY CHAIRMAN:
Order. {Interruptions).. If T allow you, as I
told you, everybody will rush. That is why I
am restricting...

THE DEPUTY CHAIRMAN: On another
issue I will alow you Please. {Interruptions)..
I will allw you on another issue. Sit down.
{Interruptions) Take your seat, please. {Inter-
ruptions) | will allow you on another issue.

aa Amr F ¥ 4T Jw fRar g
gm  @m 9F 310, (WagrA) §a
7 Fw GF £ HE W u™ sFm

gifzo 1 . (sagET)

=t WAL g FArfar - 977 AnE-
fagt & Im7 a3y gew
(soaum)

Please sit down. {Interruptions)...

v ot Y wema #@ ffse
... (eram)
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SHRI MANMOHAN SINGH; Madam,
several questions have been raised...
(Interruptions).. .

THE DEPUTY CHAIRMAN: You reply.
(Interruptions)..  .Please, you  reply.
(Interruptions). You please reply. Dont worry
(Interruptions)... I  said, you reply.
(Interruptions)...

SHRI MANMOHAN SINGH: Madam,
several questions have been raised
.(Interruptions) ...

THE DEPUTY CHAIRMAN; Anybody
who is speaking without my permission is not
going on record. He has to speak
(Interruptions)...

SHRI MANMOHAN SINGH: I expect the
hon'ble Members... (Interruptions) ...

A HONBLE MEMBER; Madam, we
cannot hear: (Interruptions)..

THE DEPUTY CHAIRMAN: Never mind,
if you can't hear. Everything is over.
(Interruptions),..

SHRI MANMOHAN SINGH:... to deal
with people who have... (Interruptions)...

THE DEPUTY CHAIRMAN: No.
Mr. Finance Minister, please. (Inter-
ruptions)... That matter is over now.
(Interruptions)... Don't interrupt, please go
back to your seat. (Interruptions). ..

DR. YELAMANCHILI SIVAJI (Andhra
Pradesh): Madam, I should be given a chance.

THE DEPUTY CHAIRMAN: No, you So
back to your seat.

DR. YELAMANCHILI SIVAJI; No, I
should be given a chance. The Minister
referred to my name in the course of his
reply. There is a communication gap. I should
clearify It.

THE DEPUTY CHAIRMAN: Go back to
your seat

DR. YELAMANCHILI SIVAJI; 1 should
be given a chance for personal explanation.
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THE DEPUTY CHAIRMAN: You
should first seek Chairman's permission for
giving a personal explanation. You write to
th© Chairman. Then I will allow you if the
Chairman permits, (Interruptions) Nobody is
going to reply to your questions in this way.
(Interruptions) Mr. Finance Minister, you
continue your answers.

gET & oam S@f@y | (caseE)

You will have to learn to speak amidst
interruptions in Rajya Sabha.
(Interruptions)...

Now the discussion on the Budget is over. We
will take up the Statutory. Resolution seeking
disapproval of the Consumer Protection
(Amendment) Ordinance, 1991, and the
Consumer Protection (Amendment) Bill,
1991. Mr. S, S. Ahluwalia to speak on his
resolution. (Interruptions)

You have denied yourselves replies to your
own questions. Now we have taken up the
next item.

DR. YELAMANCHILI SIVAIJI: Since I
am not permitted to speak, I am going out.

THE DEPUTY CHAIRMAN; Okay, walk
out.

(At this stage the
Member left the Chamber.)

honourable

THE DEPUTY CHAIRMAN; I won't allow
any Minister to speak in such a disorder
because it is a disrespect to the House. Mr.
Ahluwalia, I have called your name, please
speak What happened to your voice?

SHRI JAGESH DESAI: Let the Minister
complete his replies.

THE DEPUTY CHAIRMAN; No, I am not
permitting. I have moved te another business.
Mr. Desai, please take your seat. Mr.
Ahluwalia, why don't you speak? 1 have
called your name. What happened to your
voice today? It only comes after the Question
Hour.



